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NOTIFICATION
INCQYE Tax

No. 430 (F.No.404/204/73-ITCC). Tn excrcise of the |powers conferred
by subeclause {iii) of clemse (44) of Section 2 of the Incomestax
het, 1961 (43 of 1961), tie Central Government hereby authorises:

*1e Sri Trilochan Das and
. 2. Sri T.K. Sarkar

who are Gazetted (fficers of the Central Government {to exercise
the powers of Tex Recovery Officers under the said Apt.

2. The appointments of S/Shri B.X. Mchanty al K. Appa Rao
made under Notification No:73 (F.No.404/85/71-ITSC) Hated 6th Marck,
1971 are cancelled. .

3 This Notification shall come irto force wﬂ%h -effect fron
6tk August, 1973.

) ( M.N. NesMior
i Under Secretary to thz Govermdinent of India.

The Manager, : h
Governnent of India Press,
New Delhi. '

No. 430 (F.No.404/204/73-1TCC) & e
Copy forwarded to:-

1. All Commissioners of Income~tax.
2. All hddl. Cormissioners of Income-tax,
3. 411 Directors of Inspection.

" 4. The Director, IRS(DT) Staff College, Nagpur.
5. - The Chief Secretary. Government of Orissa, Bhubdneswar.
6. The Comptroller & Auditor General of Irlia, NewDelhi (25 copiesj.
7. The Accountant General, Orisso, Bhuboneswars : '

8, All foicers/Sections in Board's offices ) -
9. Shri P.B. Venkatasibramenion, Joint Seeretory asd Legal Adviser,
Ministry of Low, New Deolhi. :
10. Bulletin Section (3 ccpies)- )
11. Guard file. ' =
- . - A
v ; o ((MUN. Ngmbiar ) ;
' Under Sceretary to thel Government of Indiz.
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